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[ Trans/arion] 

News-item 'Dilli Rajya Khanij Vikas 
Nigam' 

5776. SHRI RAM AWADH: 
OR. BENGALI SINGH: 
SHRI SH IV SHARAN VERMA: 

Will the Minister of STEEL AND MINES 
be pleased to state. 

(a) whether attention of Government 
has been drawn to news· item appeartng H1 

'Jansatta' dated 21st March, 1990 under the 
caption 'Dilli RaJYa Khanij Vikas Nigam Kali 
Kama; Ki Khan'; 

(b) ~ so, the whether Government ha',':: 
conducted any inquiry In the rT'atter: and 

(c) if so. the details thereof and action 
taken by Government against the persons 
found guilty? 

THE MINISTER OF STEEL AND MINES 
AND MINISTER OF LAW AND JUSTICE 
(SHRI DINESH GOSWAMI): (a) Yes. Sir. 

(b) and (c). The Deihl Administration 
have enqUIred into the matter. Certain Ir-
regularities regarding the violation of sand 
mining permits issued to the Delhi State 
Mineral Development Corporation have come 
to the notice of the Administration and suit-
able corrective measures have been taken. 

[English] 

Proposal to hold Parliamentary Election 
in Assam 

5777. SHRI CHinA ·BASU: Will the 
Minister of LAW AND JUSTICE be pleased 
to state: 

(a) the hindrances in holding early 
Parltamentary election in Assam: and 

(b) when the elections in Assam are 
likely to be held? 

THE MINISTER OF SURFACE TRANS-
PORT AND MINISTER OF COMMUNICA-
TION (SHRI KP. UNNIKRISHNAN): (a) The 
Election Commission has received com-
plaints about the correctness of the electoral 
rolls in the State of Assam which could be 
published only on 23rd December, 1989 due 
to the sensitive nature of the task and the 
need for adopting a cautIOUS approach. These 
complaints are being looked into. 

(b) The Commiss,ion Will consider a 
suitable programme tor holding the election 
after the process of fmalising the electoral 
rolls is completed. which is expected shortly. 

[ Translation] 

Mini Steel Plant in Ghazipur (UP) 

5778. SHRI JAGDISH SINGH KUSH-
WAHA: W~I the Minister of STEEL AND 
MINES he pJe::tsed to state' 

(a) whether Union Government pro-
PPSEl to set up a Mini Stoel Plant in Oildar-
nagar area an Ghazlpur. Uttar Pradesh: 
and 

(b) if so, the details thereof? 

THE MtNISTEROF STEEL AND MINES 
AND MINISTER OF LAW AND JUSTICE 
(SHRJ DINESH GOSWAMI): (a) and (b). 
SAIL have been advised to explore possibil-
ity for setting up of a cold formed section 
project in U.P. in co~ration wrth the 
Pradeshiya Industrial and Investment Cor-
poration of U.P. Ltd. (PICUP) preferably in 
Ghazipur District. SAIL have accordingly 
asked MIs. PfCUP to prepare a T echno-
economic Feasibility Report (TEFR) for the 
said project. Further action witt be taken by 
SAIL on receipt ofthe TEFRfrom MIs. PICUP. 


